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The university has informed that the 
specifications for offset paper are prescribed 
on the basis of the advice of the Technical 
Advisory Committee on paper. The specifica-
tions so approved are included in tender 
documents. The paper purchased by the 
University during the last three years conformed 
to the specifications prescribed and none was 
found to be sub-standard. 

(c) to (e) Do not arise. 

(f) The Government in the Department of 
Education has issued no guidelines in this 
regard. 

(g) and (h) Do not arise 

Operation blackboard in Maharashtra 

3344 SHRI G. PRATHAPA REDDY: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the concrete work done in Maharasthra 
under the operation blackboard scheme; 

(b) how many class-rooms were constructed 
in Maharashtra under this scheme;- and 

(c) how much money was spent under this 
scheme in Maharashtra? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (KUMARI SELJA): (a) 
Under the scheme of operation Blackboard 
Teaching Learning Equipment has been 
sanctioned for all 36800 (100%) primary 
schools and 1656 (9%) upper primary schools 
in Maharashtra. 15604 (100%) posts of teachers 
have been sanctioned for single teacher schools 
to convert into double teacher schools. 

(b) 3152. 

(c) A sum of Rs. 125.42 crores has been 
released to State Govt, of Maharashtra for 
procurement of Teaching Learning Equipment 
& appointment of teachers in single teacher 
schools. 
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Gangsterism in Educational Institutions. 

3346. SHRI CHIMANBHAI MEHTA: 
SHRI G.G. SWELL:                           
SHRI ANANTRAYDEVSHANKER 

DAVE: 
Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 
(a) whether Government's attention has 

been drawn to the article published in 
"Hindustan Times" dated 27th July 1994 
captioned "Education: Victim of indecision 

(b) if so, what is Government's'response to 
several points raised therein; 

(c) whether it is a fact that several 
universities including Aligarh have been in the 
throes of gangsterism and appeasement for over 
two years; and 

(d) what steps have been taken to tackle 
these problems? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT(KUMARI SELJA): (a) Yes, 
Sir 

(b) to (d) The points raised in the article 
relate mainly to the alleged shooting and 
criminalisation of public life in Meerut; delay 
in appointment of Vice- Chancellor in IGNOU; 
alleged gangsterism and appeasement in 
Aligarh Muslim University; and reported 
reluctance to ensure positive results. 

Meerut University is a State University and 
maintenance of law and order in general is the 
responsibility of the State Government. As 
regards alleged gangsterism and appeasement 
in Aligarh Muslim University, there have been 
reports of indiscipline on the Campus but to 
describe that as gangsterism is not correct. 
There is no appeasement as the District 
Administration has been helpful in controlling 
acts of indiscipline on the Campus of the 
University. As for the appointment of the Vice-
Chancellor, IGNOU, the Search Committee 
appointed to recommend a panel of names has 
completed its work and a Vice-Chancellor is 
likely to be appointed shortly. 

Bharat Aluminium Company Limited 

3347. SHRI SURESH KALMADI: Will the 
Minister of MINES be pleased to state: 

(a) whether it is a fact that Bharat 
Aluminium Company Limited has signed a 
Memorandum of Understanding with the 
Ministry of Mines; and 

(b) if so, what are the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Yes, Sir. 

(b) The MOU lays down agreed targets 
for production, profit, inventory control, 
consumption of inputs and other efficiency 
indicators for the Company. 

 


